" (By Advacate Shri B.S. Maines )
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In THE CENTRAL ADMINISTRAT IVE TRIBUNAL
' PRINCIPAL BENCH

+ NEW DELKHI,

0A 2596/93

New Delhi this the 18th day of July, 1997,

Hon’ble Shri S,R., Adige, Member (R)
Hon'ble Smt,Lakshmi Swaminathan, Membar (J)

Shri Syed Kazim Raza

s/o0 Shed Ghulamus Salydain,
Bridge Inspsctor GradeIIl
under Bridge Inspectoprel
Northem Railway Special 1
Shakurbasti, Delhi-34

r/o Shri 5.8.Hasan

Re236 ,Ramesh Park,

Laxmi Bagary,New Delhi, ©
«e+ Applicant

Vs,

1. Union of India through
General Manager, Northern Raily ay,

Headguartere_ Office, Baroda House,
New Delhi,

2, Chief Bridge Engineer, Northern Railway,
Headquarter Office,Barcda House,
New Dalhi,

3e 3hri K.KeArora, ,
Assistant Bridge Enginesr(Linc),
Northern Railway, Tilgk Bridoe,
New Delhi,

.;., Respondents
{By Advocate Shri Rajeev Sharma )

ORDE R (BRAL)

(Hon'ble Shri S.R, &dige, Member (R) .

Applicent's counsei Shpi Mainee ‘has stated at the 8ar that
the applicant seeks to withdraw the present U.As as the respondznts are
”
mcons idering the case of the applicant ¢4 transfar him back t Delh{,

His prayar for withdrawal of the OA is allaed and QA ia

dismissad as wighdrawn. - -
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{Smt.Lekshmi Suaminathga)— (S«R. Adigy)

Member (3J) Member (A)
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